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APPLICATION NO. 522/96 

assistant Superintendent (Jhansi Division) 

	

POst Office, Jhansi. 	ca at 

C/4-►  Sri omit Sthalkar. 

Versus 

1. Sri Brij Lal s/o Lute Har prasad 

r/o 75 Talpure, Jhansi. 

2. Prescribed authority, Central govt. 

Indust ria 1 Tr i bu na 1—cum—labour court , 

	

pandu Nagar Deoki 	lace ,Kanpur.  

Respondents 

C/R Sri 

ORDER  (pRAL) 

By  Hon 'ID le 	S Des Gupta 

This aplicetion hs ben filed by the 

Assistant Superintendent (Jhansi Di ,  ision) post Office 

Jhansi challencink the award dated 27.10.1995 passed 

by the PrE,s::. 	Off icter Cent ra 1 Govt Industria 1 

Tribunal—cum—labo!..1r court by v;hich the r espondent 

has been cirected to be reinstated in service. 
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2, 	 It has since been decided by the Hontble 

Supreme court that this Tribunal shall have no jurisdic- 

tion in the matters arising out of the labour courts
.-  

(144e. O.A„ therefore, is not maintin4ble before us 

and is accordinoly dismissed. Nothing in this order, 

howevkr, shall preclude the applicant from filing an 

a,neal, if so advised4efore 	an ar)propriate legal 

forum -in accordance 
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